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 Sixteenth  Loksabha

 Title:  Papers  laid  on  the  Table  of  the  House  by  Ministers/Members.

 HON.  SPEAKER:  Now,  Papers  to  be  laid  on  the  Table.

 (Interruptions)

 THE  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  PLANNING  AND  MINISTER  OF  STATE

 IN  THE  MINISTRY  OF  CHEMICALS  AND  FERTILIZERS  (RAO  INDERJIT  SINGH):  |  beg  to  lay

 on  the  Table  a  copy  each  of  the  following  papers  (Hindi  and  English  versions)  under  sub-

 section  (1)  of  Section  394  of  the  Companies  Act,  2013:-

 (2)

 (ii)

 (i)

 (ii)

 Statement  regarding  Review  by  the  Government  of  the  working

 of  the  Fertilizer  Corporation  of  India  Limited,  New  Delhi,  for  the

 year  2016-2017.

 Annual  Report  of  the  Fertilizer  Corporation  of  India  Limited,  New

 Delhi,  for  the  year  2016-2017,  along  with  Audited  Accounts  and

 comments  of  the  Comptroller  and  Auditor  General  thereon.

 [Placed  in  Library,  See  No.  LT  8989/16/18]

 Statement  regarding  Review  by  the  Government  of  the  working

 of  the  Hindustan  Fertilizer  Corporation  Limited,  New  Delhi,  for

 the  year  2016-2017.

 Annual  Report  of  the  Hindustan  Fertilizer  Corporation  Limited,

 New  Delhi,  for  the  year  2016-2017,  alongwith  Audited  Accounts

 and  comments  of  the  Comptroller  and  Auditor  General  thereon.
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 [Placed  in  Library,  See  No.  LT  8990/16/18]

 सामाजिक  न्याय  और  अधिकारिता  मंत्रालय  में  राज्य  मंत्री  (श्री  कृष्णपाल  गूर्जरा:  महोदया,  मैं  निम्नलिखित पत्र

 सभा  पटल  पर  रखता  हूं:

 (1)  (एक)  इंडियन  साइन  लैंग्वेज  रिसर्च  एंड  ट्रेनिंग  सेंटर,  नई  दिल्‍ली के  वर्ष  2016-2017  के  वार्षिक  प्रतिवेदन  की

 एक  प्रति  (हिन्दी  तथा  अंग्रेजी  संस्करण)  तथा  लेखापरीक्षित लेखे  |

 (दो).  इंडियन  साइन  लैंग्वेज  रिसर्च  एंड  ट्रेनिंग  सेंटर,  नई  दिल्‍ली के  वर्ष  2016-2017  के  कार्यकरण की

 सरकार  द्वारा  समीक्षा  की  एक  प्रति  (हिन्दी  तथा  अंग्रेजी  संस्करण)  |

 (2)  .  उपर्युक्त  (1)  में  उल्लिखित  पत्रों  को  सभा  पटल  पर  रखने  में  हुए  विलम्ब  के  कारण  दर्शाने  वाला  विवरण  (हिन्दी

 तथा  अंग्रेजी  संस्करण)  |

 [Placed  in  Library,  See  No.  LT  8991/16/18]

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  PARLIAMENTARY  AFFAIRS  AND

 MINISTER  OF  STATE  IN  THE  MINISTRY  OF  WATER  RESOURCES,  RIVER

 DEVELOPMENT  AND  GANGA  REJUVENATION  (SHRI  ARJUN  RAM  MEGHWAL):  On  behalf

 of  Shri  Kiren  Rijiju,  |  beg  to  lay  on  the  Table:-

 (1)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the

 National  Institute  of  Disaster  Management,  New  Delhi,  for  the

 year  2015-2016,  along  with  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the

 Government  of  the  working  of  the  National  Institute  of  Disaster

 Management,  New  Delhi,  for  the  year  2015-2016.
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 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in

 laying  the  papers  mentioned  at  (1)  above.

 [Placed  in  Library,  See  No.  LT  8992/16/18]

 (3)  |  A  copy  of  the  Border  Security  Force,  Medical  Cadre,  Group  ‘C’  Posts  (Combatised)

 Recruitment  (Amendment)  Rules,  2018  (Hindi  and  English  versions)  published  in

 Notification  No.  G.S.R.212(E)  in  Gazette  of  India  dated  ४  March,  2018  under  sub-

 section  (3)  of  Section  141  of  the  Border  Security  Force  Act,  1968.

 [Placed  in  Library,  See  No.  LT  8993/16/18]

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  PARLIAMENTARY  AFFAIRS  AND

 MINISTER  OF  STATE  IN  THE  MINISTRY  OF  WATER  RESOURCES,  RIVER

 DEVELOPMENT  AND  GANGA  REJUVENATION  (SHRI  ARJUN  RAM  MEGHWAL):  On  behalf

 of  Shri  Babul  Supriyo,  |  beg  to  lay  on  the  Table:-

 (1)  A  copy  each  of  the  following  papers  (Hindi  and  English  versions)  under  sub-section  (1)  of

 Section  394  of  the  Companies  Act,  2013:-

 (a)  (i)  Statement  regarding  Review  by  the  Government  of  the

 working  of  the  HMT  Limited,  Bangalore,  for  the  year  2016-

 2017.

 (ii)  |  Annual  Report  of  the  HMT  Limited,  Bangalore,  for  the  year

 2016-2017,  along  with  Audited  Accounts  and  comments  of  the

 Comptroller  and  Auditor  General  thereon.

 [Placed  in  Library,  See  No.  LT  8994/16/18]

 (b)  (i)  Statement  regarding  Review  by  the  Government  of  the

 3/5



 12/3/2018

 (2)

 (3)

 (4)

 (ii)

 working  of  the  Rajasthan  Electronics  and  Instruments  Limited,

 Jaipur,  for  the  year  2016-2017.

 Annual  Report  of  the  Rajasthan  Electronics  and  Instruments

 Limited,  Jaipur,  for  the  year  2016-2017,  along  with  Audited

 Accounts  and  comments  of  the  Comptroller  and  Auditor

 General  thereon.

 Two  statements  (Hindi  and  English  versions)  showing  reasons  for

 delay  in  laying  the  papers  mentioned  at  (1)  above.

 (ii)

 [Placed  in  Library,  See  No.  LT  8995/16/18]

 A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of

 the  Fluid  Control  Research  Institute,  Palakkad,  for  the  year

 2016-2017,  along  with  Audited  Accounts.

 Statement  regarding  Review  (Hindi  and  English  versions)  by

 the  Government  of  the  working  of  the  Fluid  Control  Research

 Institute,  Palakkad,  for  the  year  2016-2017.

 Statement  (Hindi  and  English  versions)  showing  reasons  for  delay

 in  laying  the  papers  mentioned  at  (3)  above.

 [Placed  in  Library,  See  No.  LT  8996/16/18]

 कृषि  और  किसान  कल्याण  मंत्रालय  में  राज्य  मंत्री  (श्रीमती  कृष्णा  राज):  महोदया,  मैं  निम्नलिखित पत्र  सभा  पटल

 पर  रखती हूं  :-

 (1)  (एक)  कोस्टा  अक् वा कल्चर  अथॉरिटी,  चेन्नई  के  वर्ष  2015-2016  के  वार्षिक  प्रतिवेदन की  एक  प्रति  (हिन्दी

 तथा  अंग्रेजी  संस्करण)  तथा  लेखापरीक्षित लेखे  |
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 (दो).  कोस्टा  अक् वा कल्चर  अथॉरिटी,  चेन्नई  के  वर्ष  2015-2016  के  कार्यकरण की  सरकार  द्वारा  समीक्षा

 की  एक  प्रति  (हिन्दी  तथा  अंग्रेजी  संस्करण)  |

 उपर्युक्त  (1)  में  उल्लिखित  पत्रों  को  सभा  पटल  पर  रखने  में  हुए  विलम्ब  के  कारण  दर्शाने  वाला  विवरण  (हिन्दी

 तथा  अंग्रेजी  संस्करण)  |

 [Placed  in  Library,  See  No.  LT  8997/16/18]

 कंपनी  अधिनियम,  2013  की  धारा  394  की  उप-धारा  (2)  के  अंतर्गत  निम्नलिखित  पत्रों  की  एक-एक  प्रति

 (हिन्दी  तथा  अंग्रेजी  संस्करण)  :-

 (एक)  वेस्ट  बंगाल  लाइव स्टाक डेवलपमेंट  कार्पोरेशन  लिमिटेड,  कोलकाता के  वर्ष  2016-2017  के  कार्यकरण

 की  सरकार  द्वारा  समीक्षा।

 (at)  वेस्ट  बंगाल  लाइव स्टाक  डेवलपमेंट  कार्पोरेशन  लिमिटेड,  कोलकाता का  वर्ष  2016-2017  का  वार्षिक

 प्रतिवेदन,  लेखापरीक्षित  लेखे  तथा  उन  पर  नियंत्रक-महालेखापरीक्षक की  टिप्पणियां  |

 [Placed  in  Library,  See  No.  LT  8998/16/18]

 (एक)  गोवा  मीट  कांप्लेक्स  लिमिटेड,  पणजी  के  वर्ष  2015-2016  के  कार्यकरण की  सरकार  द्वारा  समीक्षा  |

 (दो)  .  गोवा  मीट  कांप्लेक्स  लिमिटेड,  पणजी  का  वर्ष  2015-2016  का  वार्षिक  प्रतिवेदन,  लेखापरीक्षित लेखे

 तथा  उन  पर  नियंत्रक-महालेखापरीक्षक की  टिप्पणियां  |

 उपर्युक्त  (3)  में  उल्लिखित  पत्रों  को  सभा  पटल  पर  रखने  में  हुए  विलम्ब  के  कारण  दर्शनी  वाले  दो  विवरण  (हिन्दी

 तथा  अंग्रेजी  संस्करण)  |

 [Placed  in  Library,  See  No.  LT  8999/16/18]
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